
CENTRAL AOnlNISTRATIVE TRIBUNAL, PRINCIPAL BENCH
OA NO.1676/1996

New Delhi, this 26th day of August, 1996
Hon'ble Smt. Lakshmi Suaminathan, Member(3)

Hon'ble Shri R.K. Ahooja, neraberCA) >

Smt. Chandar Prabha
C-605, Curzbn Road Apartments
New Delhi-110 001 /

Applicant

Us.

Union of India, through

1. Secretary
UPSC,. New Delhi

2. Sedretary
Pl/Welfare,, New Delhi

^Respondents

ORDER(oral)

Srot. Lakshmi Suaminathan, nember(3)

None for the applicant even on second call.

None had appeared on the last date of hearing also,

In the above circumstances, this application is

dismissediin default and for non-prosecution.

)

(R.K. Ahooja
Piembe.

(pjrs. Lakshmi Suaminathan)
dember (3)

/ gtv/


